g6 Lodbama . = 2 -
47 Ferozepur , - ! -

48 3hind ; - -
40. Mainpuri - - 1
50, Jaipur L - - 1
1. Jhunjhuny , - - .7
52. Seckar — »- 1
53. Saran (Bihar) - - 1
54. Kamzl - - 1
55. Kurukshetra — —_ ‘1

bbb pemeb— m—pepm

166 300 388*

*Qut of the 825 selected at Delhi
Centre, 388 have been apponted so
far,

. Totalselected candidates at Lucknow 166

Total selected candidates at Sirsa 300
Total s=lected candidates at Delhi 825
b

Total . . . 1291

LT R

Nore:—Out of 166 candidateg selected
at Lucknow Centre, 164 have
been appointed, out of 300
candidates selected at Sirsa
290 have been appointed and
out of 825 candidates selecteq
at Delhi Centre, 388 candi-
dates have been appointed so
far.

Central Land Commission

8198, SHRI B. V. DESAL: will
the Minister of SCIENCE AND
TECHNOLOGY be pleased’ to state

(a) whether the setting up of a
‘Centra} Land ‘Commission gt the ear.
liest in order to Plan the preventmn
9% further damage to land &nd jm-
_Provement in their use has.been urged
by the scientists and. a Member of ﬂle

hnmns cpm:mssiom e

""‘@AKA} Writm Am:m Teg

(b, it 50, whet}m Gﬂvvm!mnt are

cons;deting the pmmsai. R
(o) 1f s0, when the same xs like‘ly

ftos set up; and -

(d) it not thg mam rea.sons

‘ therefor?

THE MINIS’I'ER OF STATE IN
THE DEPARTMENT OF SCIEN(
AND TECHNOLOGY AND ELFC
TRONICS (SHRI C. P. N. SINGH):
(a) to (d), The setting up of g Cén-
tral Land Commission to deal with
aspects of policy planning, coordmnt-
ing and monitoring in nrespect of
issueg concerning the health ang scien-
tific management of land reseurces
was one of the recommendations of a -
high-powered Committee to recom- .
mend Legislature Measures and Ad-
ministrative Machinery for Environ.
mental Protection. The Committee
which was constituted in February
1980 at the instance of the Prime
Minister wag headed by the Deputy
Chairman of the Planning Commls-
sion and had on it several scientists.
The central recommendation of the
Committee which submitted ity report
to the Prime Minister on 15 Septem-
ber, 1980 related to the urgent need
for setting up an independent Depart-
ment of the Environment (DOE) at
the Centre. The Government has
accepted this recommendation and
the Department was set up as of 1st
November, 1980 through a Presidential
Notification No. Doc 1016/80. The re-
maining recommendationg of the High
Powered Committee including the
setting up of a Centra] Land Com-
mission have been remitted to the
newly created Department of En-
vironment, for being put up to
Government in appropriate form for
necessary approval and 1mplementa—

tion.

Recruitment in C.B.P.' o

3194. SHRI V. §. VIJAYA RAGHA-

VAN: Will the Minister of HOME

) AF’FAIRS be pleased to gtate

(a) the State-wise repmentaﬁon o

” in the C RP.,



9§  Written Answers

(b) what is the frequency with
which recruitment is being made to
the Force; '

(c¢) whether any new policy guide.
lines have been issued recently in re-
gard to recruitment; and

(d) if so, the detnils thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
{SHRI YOGENDRA MAKWANA):
(3) A statement indicating the State.
Wise representation in the C.RP.F.
is enclosed.

(b) As and when neeq arises.
{¢) No, Sir,

(d) Doeg not arise.

- DECEMBER 10, 1080

Statement

Percentage
in relation

to total

strength

of CRPF

1 2
. Andlira Prad. . . 1.6y
2. Assam . . . . 1.33
3. Bihar . . . . 0.65
4. Gujarat . . . . 0.50
5. Haryana o . . 12.43
6, Himachal Pradesh . . 4.79

. Jammu & Kashmir . . 3.78

7
8. Karnalaka . . . . 1 48
9

. Kerala . . . . 11,18
10. Madhya Pradesh . . 2,82
11. Mahavashtra . . . 3.82
12. Manipur . . . 0.48
13. Mecghalaya . . . 0.03
.14, Nagaland . . . . 0.02
15. Orissa . . . . 1.59
16. Tunjab . . . . Go64
17. Rajasthan . . . 9.65

-SHIVRAJ V. PATIL):

 Written Answers 96

¥ 2
18. Sikkim . . S 0.10
19. Tamil Nadu . .. 2.47
20. Tripura . . . . 0.48
21. Uttar Pradesh . . . 20.96
22. ‘West Bengal . . . 2,12

Unon Territoies

1. Andaman & Nicobar . 0,01
2. Arunachal Pradesh . . 0.07
4. Chandigarh . . . 0.01

4. Dadar & Nagar Haveli

5. Delhi . . . 0.67
6. Goa. Daman & Diu . . 0.01
7. Lakshadwecp . . . 0.01
8. Mizoram . . . . 0.12
9. Pondicherry . . . 0.01
Others

1. Nepalese . . . Te22
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Aerogautical Companies in Public
Sector

3195. SHRI K. MALLANNA: Will
the Minister of DEFENCE be pleased
to state:

(a) the names and location of
aeronautical construction companies
in the public sector and the total in~
vestment thereon;

(b) the number and types of planes
produced in each company during
lagt three years;

(c) the extent to which capacity
in each piant has been utilised during
the last three years; and

(d) the details regarding the re~ ~
asons for under utilisation of capacity
in each case?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
(a) M/s. Hin~
dustan Aeronautics Ltd (HAL) is the





